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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

CENTRAL ZONE BENCH, BHOPAL,

ORIGINAL APPLICATION NO. 17/2023

IN THE MATTER OF:

DR. SUBHASH C. PANDEY .....APPLICANT
VERSUS
BHOPAL MUNICIPAL CORPORATION & ORS. ....RESPONDENT
INDEX
SR. PARTICULARS ANNEXURE | PAGE
1. | Report of the Madhya Pradesh Pollution Control Board in 2-4
Original Application no. 17/2023.
2. | Letter issued to Divisional Forest Officer, Vanmandal, | Annexure-1 5
Bhopal dated 19.12.2025.
3. | Letter issued to Divisional Forest Officer, Vanmandal, | Annexure-2 6
Bhopal dated 15.01.2026.
4. | Letter from Divisonal Forest Officer, Paryavaran Vanki | Annexure-3 7
Vanmandal, Bhopal dated 20.01.2026.
5. | Letter from Divisonal Forest Officer, Paryavaran Vanki | Annexure-4 8-10
Vanmandal, Bhopal dated 03.02.2026.

Date: 03.02.2026
Place: Bhopal

Submitted by MPPCB: -

through Counsel

)
-
+

go

Adv. Parul Bhadoria
Ph. No.: (+91)-8085977111;

Email: parul.bhadoria04@agmail.com
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REPORT OF MADHYA PRADESH POLLUTION CONTROL BOARD
(MPPCB) IN ORIGINAL APPLICATION NO. 17/2023 “DR. SUBHASH C.
PANDEY VS. BHOPAL MUNICIPAL CORPORATION & ORS.”

1. That, the Hon’ble NGT issued following instructions on dated 10.12.2025 in the
matter of OA 17/2023 (CZ) Dr. Subhash C. Pandey Vs. Bhopal Municipal
Corporation & Ors. :-

“B. Since the direction was a composite one for the State PCB as well as the
Forest Department, the learned Counsel for the Forest Department
(State Counsel), has taken the same defense that the staff are busy in SIR,
therefore, the process could not be completed. We allow four weeks’ time
by way of last chance to complete the process. Let the report be submitted

within four weeks. ”

2. That, in compliance with the above directions of the Hon’ble Tribunal, the
required information was sought from the Divisional Forest Officer, Vanmandal,
Bhopal, vide Regional Office, MPPCB letter no. 3913 dated 19.12.2025 and
letter no. 388 dated 15.01.2026. Copy of the letters are enclosed as

Annexure — 1 and Annexure - 2 respectively for perusal.

3. That the Divisional Forest Officer, Paryavaran Vanki Vanmandal, Bhopal, vide
their letter no. 169 dated 20.01.2026, informed that the Principal Chief
Conservator of Forests (Conservation), Madhya Pradesh Forest Building,
Bhopal, has sent a letter to the Director General, Forest Survey of India (FSI),
Dehradun, Uttarakhand vide letter no. /courtcase/10-10/151 dated 16.01.2026,

requesting preparation of the assessment report and the said assessment report
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will be submitted as and when received. Copy of the letter is enclosed as

Annexure — 3.

their letter no.

4. That the Divisional Forest Officer, Paryavaran Vanki Vanmandal, Bhopal, vide
294 dated 03.02.2026, provided the assessment of

forest/vegetation cover within the Bhopal Municipal Corporation (BMC) limits

using remote sensing and GIS technology, based on India State of Forest Report
(ISFR) 2013 and ISFR 2023 datasets. Copy of the letter is enclosed as

Annexure — 4. The main points of the letter are as under: -

4.1 As per the assessment provided by FSlI, forest cover has been defined as areas

having tree canopy density of 10% or more and area of one hectare or more,

irrespective of land ownership.

4.2 The comparative forest cover status within the Bhopal Municipal

Corporation area is summarized as under:

Category ISFR 2013 (sq ISFR 2023 (sq Change
km) (2010-2011) | km) (2021-2022) | (sgq km)
Very Dense Forest 0.00 0.03 +0.03
Moderately Dense 17.99 14.78 -3.21
Forest
Open Forest 22.80 29.76 +6.96
Total Forest Cover 40.79 44 57 +3.78

4.3 It is evident from the above that the total forest cover within the Bhopal

Municipal Corporation area has increased by 3.78 sq km during the period
from ISFR 2013 to ISFR 2023. The decrease in Moderately Dense Forest has

largely transitioned into Open Forest and Very Dense Forest categories.
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4.4 1t is further clarified that Forest Survey of India does not assess or report
encroachments on forest land and the present analysis is strictly limited to
change in forest cover based on satellite imagery.

4.5 The forest cover maps of BMC area as per ISFR 2013 and ISFR 2023 are

enclosed with the letter.

5. Therefore, it is most respectfully prayed before the Hon’ble Tribunal to kindly

take this aforementioned report of the Forest Department on record.

ek

(S. N. Dwivedi)
Regional Officer (OIC)
MPPCB, Bhopal

Hon'ble NGT, OA 17-2023



= & 9t Annexure—1
TgTaRvT GRWR, §—5, 3NN DA, ﬂ’rcna

Telephone:- 0755-2466392 Email:-romppceb_bpl@rediffmail.com

W?ﬁlz / 8T/ ufAaY / 2025 ware, A |3/ g /2025
gfd,

FAavS ARHIY,

gytavor aifve aeHved,

ST TR qIfF®I, YeH ],
74 ST Wl YRR NI (A.H.)-462003

AEg— AN s gRa bR Wiute §9 @ YWl 5. 17 /2023
(Cz) <. g & gy feg TR e Aoa 9 o 7
oiRa e fRAIE 10.12.2025 @ AT §1a |

_._0__

SWITT favara A I eRA iR # gaR
HUID 17 /2023 P I feTIB 10.12.2025 BT UIRG AW & A5 HHD
05 MR A TSNS gRT FraR e fdar war 8-

“5. Since the direction was a composite one for the State PCB as well as the Forest
Department, the learned Counsel for the Forest Department (State Counsel),
has taken the same defence that the staff are busy in SIR, therefore, the
process could not be completed. We allow four weeks time by way of last
chance to complete the process. Let the report be submitted within four

weeks.”

AMqeIH HRIAE vg UG 2| YR B JETH gAarz f&A1E 05.02.2026

@ F1ad B |
ove |

HATA—IIRIGATTER |
T AT


Annexure-1


_ Annexure-2

gafaxvr YRR, §—5, 3RVT e, Arare

Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com

e LR /8w /WAET/ 2026 Wy, e |5 /o0 /2026
gfd,

JIHvSd BT,

gafarer @i aHvE,

srafea gafaver aifta, vem dad,
74 ST Wl IRER WUTA (7.9.)—462003

RAva— e g gRa aflreRor AT 99 @ YHROT %. 17 /2023
(CZ)ﬁ.Wﬁw%aﬁmwﬁmmwamﬁ
qiRe ARy e 10.12.2025 & IJdTer 1A |

g 39 PEied @ I PHIS 3913, feien 19.12.2025 |
___0.__

Wmﬁﬁﬂmqﬁ:ﬁﬂwﬁugﬁamﬁw
HAiE 17 /2023 @ i faId 10.12.2025 F1 gRg amew ¥ A
a@ﬂwmﬁéﬂﬁﬁ@|mﬁﬁmsﬂw$ww%|w$
mﬁ@ﬁmﬁﬁw$wﬁmmﬁqﬁﬂﬁﬁmwwl
Wﬁ:é@?ﬁimﬂ:ﬁﬂﬁﬁﬂﬁfﬁwwiﬁm%@ﬂﬁm
aﬁaﬁwaﬁhﬁéﬁhﬁﬁwqﬁtﬁﬁaﬁeﬁmﬁaﬁ.waﬂaﬁa

éﬂaﬁﬁmﬁﬁéqﬁ:ﬂﬂweﬁff.zﬁﬂwﬁaﬁﬂwmzﬁ
%Iaﬁ:sﬁzﬁﬁdaﬁmﬁmwﬁaw

Aaw g P Sl
ﬁ|waﬁmgﬂaﬁﬁm¢osm.zozaeﬁﬁwémﬁﬁwaﬁ
gfy Gl B |

HerT— SRR | |

SR b
J&


Annexure-2


973 W

I 7% Yﬂ;} L3 rm e uqy (?"f # & w1 7’-7(

FrAtad, qAiRel ifa g

o ufr, 3R P, 74 dird s
T /R0 /v /59 T e g
o 7

= oy Sy SR
L O TR CER
PRI IR G R

g wfRsr,
weaydy weu PR 418,
yafaRer qRER, sR-T SfAr, e |

- et st gRe oo durd 49 @ U o g W
qeg feg AR CRm e @ e A aRa el s 10122025 B A
amaq |

o T S EAiE /388 /T / UFdl /2026 fRATE 15/01/2026

N
i X
& 27
xRN & AP

B i

Wammﬁawaﬁwﬂqﬁmmgﬁamﬁmm
17 /2023 & araita feAid 10 /12 /2025 I qi ey § A e BRa EE
m%ﬂ@ﬁéﬁ%m%gﬁaﬁa&aﬁma&%é@émmqamﬁaﬂ
Aad v, amia et § & Rae g TNA @ e uRga fed @ £
FEHT A T ¥

mﬂ%ﬁsmmﬂzﬁﬁmﬁmﬁaﬁawmm%@mg@
g5 wREd (TR, 14 &< a< Wit @ U b,/ courtcase/10-10/151 =@ 16 /01 /2026
mwﬁémmmﬁmmmﬁwmw%;mm
Wmﬁwmﬁﬁﬁaaﬁm‘
o ErER fae e ufi 2 |

-

15
Linr

L8



Annexure-3


Annexure-4
x 974

OFFICE PARYAVARAN VANIKI VANMANDAL BHOPAL (M.P.)

74 BANGALOW, KHEL PARISAR, BHOPAL-462003
E-Mail :—dfoevaniki@mp.gov.in Phone :- 0755-2462079

.srg:;o,/ 29 q Bhopal, Dated 2/ />4

Regional Officer
Madhya Pradesh Pollution Control Board
Paryavaran Parisar E-5 Arera Colony

-

Bhopal

Subject-: Regarding compliance with the order dated 10.12.2025 passed by the Hon'ble National Green Tribunal, Bhopal Bench,
in Case No. 17/2023 (C2), Dr. Subhash C. Pandey vs. Bhopal Municipal Corporation and others

Ref-: 1. With reference to your letter no 3599 date 17.11.2025 issued from your office
2. The Reference is also drawn from ESI letter No 22-570/2026-FGD dated 23.01.2026

-00
With reference to the subject cited above, it is respectfully submitted that as per the directions of the Hon’ble
National Green Tribunal, Central Zone Bench, Bhopal, the Forest Survey of India (FSl) has carried out an assessment of
forest/vegetation cover within the Bhopal Municipal Corporation (BMC) limits using remote sensing and GIS technology, based on
India State of Forest Report (ISFR) 2013 and ISFR 2023 datasets.

1. As per the essessment provided by FSl, forest cover has been defined a2s areas having tree Canopy density of 10%
ormore and area of one hectare or more, irrespective of land ownership.

2. The comparative forest cover status of BMCarez s summarized as under:

| Category | istR2013 (sqkm] ISFR2023 (sqkm) | Change (sq k)
_____ , (bata period 20102011) | (Dataperiod 2021-2022) | e

eoaekaret | W ie |- oo S T T
Moderately Dense Forest 2 Lt
_ Openforest | S=oas0 N ~ 2998 - 6w
TotalForestCover | 4p79 T T e

3. Itis evident from the above that the total forest cover within the Bhopal Municipal Corporation area hasincreased
by 3.78 sq km during the period from ISFR 2013 to ISFR 2023. The decrease in Moderately Dense Forest has largely transitioned into
Open Forest and Very Dense Forest Categories.

5. The forest cover maps of BMC a:.'ea as per ISFR 2013 and ISFR 2023 and the FSI assessment letter are enclosed

herewith for kind perusal and Necessary action at your eng.
This is submitted for your kind information and further compliance with the directions of the Hon’ble

National Green Tribunal.

visional Fore cer
Paryqvaran Vaniki Vanmandal
Bhopal

S.No./ % Bhopal, Dated
Copy to -: The Commissioner Bhopal Municipal Corporation Bhopal.
Attachments:

1. The forest cover maps of BMC area as per ISFR 2013 and ISFR 2023

2. The FSl assessment letter ""'SC’ ==

Divisional Forest Officer
Paryavaran Vaniki Vanmandal
Bhopal
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2/4/26, 12:15 PM 977 Email

Email Legal Cell

Status Report in OA 17-2023 Shubhash C panday Vs BMC and ors

From : Legal Cell <legalcell.pcb@mp.gov.in> Wed, Feb 04, 2026 12:14 PM
Subject : Status Report in OA 17-2023 Shubhash C panday Vs #1 attachment
BMC and ors

To : drsubashcpandey <drsubashcpandey@gmail.com>

Cc : harnengt <harnengt@gmail.com>, parul bhadoria04
<parul.bhadoria04@gmail.com>, commoffice
<commoffice@bmconline.gov.in>,
gunjan@sclawfirm.in, Collector Bhopal
<dmbhopal@nic.in>

Madam/Sir

Please find enclosed the Status Report on behalf of Madhya Pradesh Pollution
Control Board (MPPCB) in compliance to order dated 10.12.2025 passed by
Hon'ble NGT (CZ) in OA 17/2023 Dr. Subash C Pandey vs. BMC & ORS . This
mail be considered as proof of service.

Regards
Legal Section
MP PCB

- Report OA 17-2023 dt 03.02.2026.pdf
2 MB

https://email.gov.in/h/printmessage?id=26997 &tz=Asia/Kolkata&xim=1
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